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Bhopal, the 4th February 2014 

No. F-B-1-36-2013-2-V (9).—In exercise of the powers conferred by rule 10-A of the Madhya Pradesh Country 

Spirit Rules, 1995, the State Government, hereby prescribes transport Fee of Rs. 2.50 per bulk litre on transport of 

rectified sprit outside the distillery premises and within the state for manufacture of country spirit. 

2. This notification shall come into force from the date of its publication in the “Madhya Pradesh Gazette”. 

By order and in the name of the Governor of Madhya Pradesh, 

RAVINDRA KUMAR CHOUDHARY, Dy. Secy. 
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